O.l.H
GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
LOK SABHA

UNSTARRED QUESTION NO. 1921
TO BE ANSWERED ON DECEMBER 9, 2021
DISPOSAL OF SOLID WASTE UNDER SBM

NO.1921. SHRI NIHAL CHAND:

Will the Minister of State for HOUSING AND URBAN AFFAIRS be
pleased to state:

(a) whether the Union Government has fixed target of hundred per
cent scientific processing and disposal of solid waste under
‘Swachh Bharat Mission (SBM)’;

(b) if so, the details thereof;

(c) the action being taken by the Government in this regard; and

(d) whether any road map is under process for future and if so, the
details thereof?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI KAUSHAL KISHORE)

(a) to (d) : Swachh Bharat Mission-Urban (SBM-U) 2.0, has been
launched on 01st October, 2021. The following specific objectives
are targeted to be achieved under SBM-U 2.0.
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(i). Ensuring cleanliness and hygiene in public places to make
all cities clean and garbage free, with 100% scientific
processing of MSW.

(ii). Reducing air pollution arising out of SWM activities,
through effective management of C&D waste, and mechanical
sweeping.

(iii). Phased reduction in use of single-use plastic.

(iv). Remediation of all legacy dumpsites.

SBM-U 2.0, provides for bottom-up planning wherein cities will draw
up action plans for addressing the entire Solid Waste Management
(SWM) value chain, including remediation of legacy dumpsites,
greater focus on Construction & Demolition (C&D) waste
management, and intensified focus on source segregation and
processing of all segregated waste fractions, including plastic
waste. SBM-U 2.0 provides for intensive capacity building of
stakeholders and also sustained focus on Jan Andolan for sanitation
outcomes. The State-wise details of Municipal Solid Waste (MSW)
generated and processed is given in the Annexure.
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ANNEXURE AS REFERRED TO IN REPLY OF PART (a) TO (d) OF LOK
SABHA UNSTARRED QUESTION NO.1921 FOR ANSWER ON 09.12.2021
REGARDING “DISPOSAL OF SOLID WASTE UNDER SBM”.

S. State / UT Total waste Total waste
No. generated (MT/D) processing
1 Andhra Pradesh 6063 68%
2 Andaman and Nicobar 55 85%
3 Arunachal Pradesh 201 25%
4 Assam 1054 63%
5 Bihar 4734 18%
6 Chandigarh 541 100%
7 Chhattisgarh 1650 100%
8 Dadra Nagar Haveli &

Daman Diu UT 54 87%
9 Delhi 10823 82%
10 | Goa 136 73%
11 Gujarat 9228 93%
12 | Haryana 5316 74%
13 | Himachal Pradesh 326 100%
14 | Jammu and Kashmir 949 38%
15 | Jharkhand 1978 64%
16 | Karnataka 6158 66%
17 | Kerala 2400 92%
18 | Ladakh UT 13 0%
19 | Madhya Pradesh 5906 98%
20 | Maharashtra 22401 92%
21 Manipur 8 16%
22 | Meghalaya 1 0%
23 | Mizoram 196 1%
24 | Nagaland 119 0%
25 | Odisha 1904 70%
26 | Puducherry 275 0%
27 | Punjab 4054 59%
28 | Rajasthan 6741 26%
29 | Sikkim 70 29%
30 | Tamil Nadu 12464 53%
31 | Telangana 10125 86%
32 | Tripura 325 54%
33 | Uttar Pradesh 14861 78%
34 | Uttarakhand 1553 56%
35 | West Bengal 7876 10%

Total/Average 1,40,557 70%
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